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10-3-99 O.A.1280/93

Hon 'ble .Mr,. S.Dayal, A.M.
Hon1bie Mr. S.K.Agra\f.,al, J.M.

Shri A.K.Dave appears for Shri H.P.Chakraverty

for the a'p'plicant and seeks 4 ,'leeks time to inform the

counsel. Last 6pp'ortunit~ is a Ll ove d for presenting

arguements in this case. 'List this case for edmds s ion

00 20-4-99.
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O.A. 1280/93.

20.5.99
Hon'ble Mr....S.Dayal, A.M.
Hon'ble Mr.S.K~ Agarwal, J.M •. .'

None for the applicant. None appeared
for the applicant on 18.2.99, 10.3.99 ana
20.4.99 and 20.4.99.

Sri A.K. Dave learned counsel for
the applicant sought adjournment. Last

• I. ".

opportunity was allowed on that date. None
is present today. The appaicant seems to h ai

lost interest in the case and the case is
thereforedismissed in default and for non

prosecutcon·o A n.
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